
21.05.2019  J- 1  PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION) 

COURT NO. 08 
HON'BLE MR. JUSTICE SURESH KUMAR KAIT

AT 10.30 A.M.

1. W.P.(C) 4877/2018 CHANDAN SINGH RAJIV NAYAR, SHIKHAR SARIN
CM APPLN. 18817/2018 VS. THE MANAGER L N GIRDHARI SUNIL SINGH PARIHAR, VIBHA MAHAJAN
CM APPLN. 28890/2018 K U SENIOR SECONDARY SCHOOL SHWETA BHARDWAJ, ABHINASH K. MISHRA

R. K. SHARMA

HIGH COURT OF DELHI                            
20th MAY, 2019                             REGISTRAR (LISTING)


